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directed to enclose a copy ot the 
Orissa State LegislatUl'e (Delega­
tion ot Powers) Bill, 1961, which 
has been passed by the Ratya 
Sabha at its sitting held on the 
30th March, 1961." 

JZ.Z8i lu9. 

ORISSA STATE LEGISLATURE 
(DELEGATION OF POWERS) BILL 

LAID ON THE TABU:--AS PASSED BY 

RAJYA SABHA 

Secretary: Sir, I lay on the Table nf 
the House th.11 Orissa State Legislature 
(Delegation of Powers) Bill, 1961, as 
passed by Rajya Sabha. 

JU8� hrs. 

PRESIDENT'S ASSENT TO BILL 

Secretary: I also lay on the Table of 
the House the Orissa Appropriation 
(Vote on Account) Bill, 1961, passed 
by the Houses of Parliament during 
the current Session and assented to by 
the President since a report was last 
made to the House on the 27th March, 
1961. 

12.121 hrs. 

PUBLIC ACCOUNTS COMMI'ITEE 

THIRTY-FIFTH REPORT 

Sbri Barman (Cooch-Behar-Re--
served-Sch. Castes) : I beg to present 
the Thirty-fifth Report of the Public 
Accounts Committee on the Appropria­
tion Accounts (Defence Services) ,  
1858-511, and Audit Report (Defence 
Servicea), 1960. 

-·---· 
\ 

12.29 bn. 

ESTIMATES COMMITl'E!: 

HUNDRED-AND-THDtllr:tB REl'<>RT 

Shrt Daappa (Ba�lore): I bel 
to present the Hundred and Thirtieth 
Report of the Estimates Committee on 
the Ministry of Food and Agriculture 
(Department ot Agriculture) on the 
subject 'Exploratory Tubewells Orra­
nisation'. 

12.29! hrs. 

DEMANDS FOR GRANTS-contd. 

MINISTRY ot· EXTERNAL AFFAIRS-Contd. 

Mr. Speaker: The House will now 
pr()(·ecd with the further discussion 
and voting on the Demands for Grants 
under the control of the Ministry of 
External Affairs. The time allotted is 
6 hours. We are starting this at about 
12.30 p.m. today; we shall conclude this 
today. We can sit till 6.30 p.m. 

The Prime Minister and Mlnllter 
of External Affairs (Shrl Jawabarlal 
Nehru) :  Some time was taken the 
other day also. 

Mr. Speaker: About half on hour 
was taken on the other day. All Tifht. 
The hon. Minister will have to reply 
today. We Rhall try to conclude this 
by 6 p.m. if not by 6 p.m. !'Come time 
afh·r 6 p.m. Anyhow, we i;hnll con­
clude thi� today. 

Shrl BraJ RaJ Slnsh: Let him reply 
tomorrow. 

Mr. Speaker: No, it would not ,io 
on till tomorrow. 

Acharya KrlpalanJ: (Sitnmarhi): 
Mr. Speaker, Sir, since we discw1ed 
foreign affairs last year, certain event. 
have taken place which need our con­
sideration. One ot the11e is the report 
of the team of officers of Uie External 
Affain Ministry who met their coun­
terparts on the 80-called border l11ues. 
The Report deftnitely says that 10 far 




